
In the Central Admnistratve Tribunal 
Calcutta 6encI 

C\ M.7I6 of ±c'cs 

Present : 	Hon'ble Mr. D. Furkayasth, Judicial Member 

Raju Mitra 

Vs. 

S.E. Railway 

For the Applic'nt : None. 

For the Respondents: Mrs. . Ray, L. Avocate 

Date of Order : 24-8-98 

ORD ER 

None appears on behalf of the applicant. Mrs. Ray, M. 

Advocate apears on behalf :f the respondnts, So, case is ad-

journed to 10.11.98. 

( D. Furkayastha ) 
: erriber(J) 


